GOVERNMENT OF INDIA
MINISTRY OF TRIBAL AFFAIRS
LOK SABHA
UNSTARRED QUESTION NO 4486
TO BE ANSWERED ON 19/03/2026

IMPLEMENTATION OF TRIBAL WELFARE SCHEMES IN BEED, MAHARASHTRA
4486. Shri Bajrang Manohar Sonwane:
Will the Minister of TRIBAL AFFAIRS be pleased to state:

(a) whether the Government has taken cognisance that the benefits of various Central tribal welfare schemes
are not fully reaching the tribal areas of Beed district in Maharashtra, if so, the details of beneficiaries and
funds distributed, scheme-wise and taluka-wise;

(b) whether the Government has taken note that tribal habitations in Beed district are facing shortages of
basic facilities such as education, healthcare, drinking water, roads and employment, if so, the concrete
steps taken so far to address these issues; and

(c) whether the Government proposes to introduce new schemes or expand the existing schemes for skill
development, self-employment and economic empowerment of tribal youth and women in Beed district, if
so, the details thereof?

MINISTER OF STATE FOR TRIBAL AFFAIRS
(SHRI DURGADAS UIKEY)

a) As per the state of Maharashtra , Beed District falls outside the Tribal Sub-Plan (TSP) area and is
therefore classified as an OTSP (Outside Tribal Sub Plan) district. In view of this, community development
or infrastructure-based tribal schemes are not implemented in the district. However, individual beneficiary-

oriented schemes for tribal people are implemented under the District Annual Plan, State Plan, and Central
Plan.

The implementation of these schemes is monitored by the concerned Project Office. To ensure that benefits
reach the intended tribal beneficiaries, Tribal Inspectors are deputed to conduct spot verification of
beneficiaries. After field verification, the inspectors submit their reports to the Project Office to confirm
that the benefits have been received by the actual beneficiaries.

Further, no complaints have been received from tribal communities in Beed District regarding non-receipt
of benefits under these schemes. The Project Office also reviews the outcomes of the schemes through
government-authorised agencies to ensure proper delivery of benefits. The details of the Central tribal
welfare schemes, scheme-wise beneficiaries and funds distributed is attached at Annexure I.

b) For providing basic facilities such as education, healthcare, drinking water, roads and employment, the
Project Office implements various community development schemes under the Thakkar Bappa Tribal Vasti
Development Programme. Based on the requirements raised by the Gram Panchayats and tribal
communities, works such as construction of cement concrete roads, community centres, Mangal Karyalay,
cremation ground sheds, protection walls, water filtration systems, drainage lines, pipelines, and installation
of solar high mast lights are undertaken.

Further, the Government has recently introduced the Dharti Aaba Tribal Village Development Scheme.
Under this scheme, the Central Government has selected tribal villages covered under the Antyodaya
Yojana for focused development. In Beed District, two villages i.e, Nimgaon Khalwad and Kuppi in
Wadwani Taluka have been selected under the scheme as per the prescribed norms.

¢) Government is implementing Skill Development Scheme for Tribal unemployment Youth through
Nucleus Budget Scheme i.e. Training of Plumber, Two-Wheeler Garage mechanic, Security Guard,



photography, computer operator, sales man Training for mall, and various scheme for income generation
i.e. supply of Atta Chakki, Pulverizer, Mandap Decoration, Juicer machine, Katlari shop, etc. The details

of schemes for skill development, self-employment and economic empowerment of tribal youth and women
in Beed district are attached at Annexure I1



Annexure I

OFFICE OF THE PROJECT OFFICER, INTEGRATED TRIBAL DEVELOPMENT
PROJECT, CHHATRAPATI SAMBHAJINAGAR
DISTRICT SCHEME'S IMPLEMENTED FOR TRIBAL DURING THREE YEARS i.e,
2022-23 TO 2024-25 IN DIST-BEED
(Rs. In Lakh)

Sr.|Name of Scheme| YEAR 2022-2023 YEAR 2023-2024 YEAR 2024-2025
No J Receive | Expen [No. O|Receiv |[Expend| No. | Receive | Expen | No. Of
d Budge| diture |f Ben [ed Bud| iture |Of B|d Budge|diture [Benefic
t eficia| get enefi t iaries
ries ciari
es

1 |Financial Assist t 25.00] 25.00[ 10 15.00; 15.00f 18 20.00; 20.00] 10
o ST Farmer to up

lift poverty line

2 |Stopage Water fis 240 2.400 6 2.39 237 6 1.00[f 1.00[ 6
hries husbandary

3 |Financial Assist t 0.50 0.50] 6 0.50 0.50[ 6 3.20f 3200 6

o ST Fisheries So
cietys to supply c
omponent

4 (Supply of Goetun| 10.00| 10.00[ 10 10.00f 10.00] 10 25.00( 25.00f 32
it to ST Farmer fo

r Agriculture alli
ed

5 [Veruous Schemes 0.00f 0.00 O 0.00 0.00[ 0O 19.16] 19.16] 1
under Meda agenc
y (Sour Energy)

6 |Dearness Allowan 0.00, 0.00[ O 0.00 0.000 0 0.000 0.000 O
ces to ST Student
whose studying in
ITI

7 |Establish permana 0.00[ 0.00] 0 0.00 0.00[ O 0.00( 0.00f O
nt source of Drink
ing water in Govt.
Tribal Ashram Sc
hool.

& |Adivasi Students 0.00[ 0.00] O 0.00 0.00{ O 0.000 0.000 O
Examnation fees.

9 [Verious Schemes 10.00{ 10.00] 19 20.00[ 20.00( 38 25.00[ 25.00[ 50
for Pardhi Comm
unity developemn
ct

10 [Manage Sport Act 0.00f 0.00] O 9.00 7.00f 3 9.00f 7.000 3
ivities in Ashram
School

11 |Construction And | 49.95] 49.95] 1 80.01f 80.01 3 0.01f 0.00f O
Repairing of Ashr
am School Buildi

ng




12

Construction of T
ribal Culture Hall
Building

0.00

0.00

80.00

80.00

0.01

0.00

13

Financial Assist t
0 Make Decorate
Ashram School an
d make Attach roa
d or brize

20.00

20.00

21.17

21.17

42.52

42.52

14

Golden Jublie Pre
Matric Scholarshi
Schemes

20.00

20.00

1065

15.00

15.00

783

15.00

15.00

1050

15

Thakkarbappa Tri
bal Vasti Develop
ment Scheme

0.00

0.00

43.04

43.04

83.30

83.30

11

16

Self respect and S
elf reliance Sche
me for landless S
T Families

38.25

38.25

75.00

75.00

0.00

0.00

17

'Verious Innovativ
e Schemes

3.61

3.61

7.61

7.61

4.99

0.00

18

Data entry, monet
aring and evaluat
ion

0.90

0.90

1.90

1.90

1.25

0.00

Total :-

180.61

180.61

1214

380.62

378.60

886

249.44

241.18

1170




Annexure II

OFFICE OF THE PROJECT OFFICER, INTEGRATED TRIBAL DEVELOPMENT PROJECT
, CHHATRAPATI SAMBHAJINAGAR
STATE AND CENTRAL SCHEME'S IMPLEMENTED FOR TRIBAL DURING LAST FIVE Y
EAR LE. 2022-23 TO 2024-25 IN BEED DISTRICT

(RS. IN LAK]
H)
SR.|Name Of Schemes Year 2022-2023 Year 2023-2024 Year 2024-2025

No. Received |Expend| No. |Received|Expendi{No. O|Receiv|(Expendi|No. O
Grant iture |Of Be] Grant ture |(fBen|ed Gra| ture (fBen

nefici eficia| nt eficia

aries ries ries
I|Neclues Budget Sche 6.10 6.10 13 9.00 9.00 18] 9.60 9.60 23

mes

\e]

Post Matric Scholarshf — 281.75] 281.75| 584 366.46( 366.46[ 640( 480.74] 480.74[ 763
ip for ST Students wh
ose studying in varioy|
s Collegae

3|Dearness Allownces f 0.63 0.63 9 0.77 0.77 12| 1.05 1.05 16
or ST Student whose s
tudying in Proffesiona
| Educational College
S

N

Tution And Exam fee 16.68] 16.68 30 0.40 0.40, 21| 0.49 049 27
s for ST Student whos
e studying in Colleges

5[Rembrusment to ST S 28.53] 2853 10 39.021  39.021 23| 29.26| 29.26 26
tudents Whose Studyi
ng in Non Granted M
edical and Engineerin
g Colleges

(o)

Shabari Gharkul Yoja| 471.60[ 471.60] 393] 1015.20 1015.20] 846/ 0.00 0.00 0
na

Total :-|  805.29| 805.29] 1039] 1430.85| 1430.85| 1560) 521.14] 521.14] 855

KThkhdhdd



